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Shri 8. C. Samanta: The hon. Minis-
ter said that some of the recommen-
dations of this Board were discussed
in a conference of State Agriculture
Min:sters. Which of the points were
unanimously acceptable to the Agri-
culture Ministers?

Shri Swaran Singh: I am happy to
inform the hon. Member and the
House that the decisions in the
regional meetings with the State Chief
Ministers and other Ministers were
generally unanimous. In the matter
of effecting co-ordination at wvarious
levels, in the matter of the realisa-
tion of the fact that input factors
have to be improved and in regard to
a number of other important factors,
the decisions were unanimous.
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The Deputy Minister in the Minis-
try of Railways (Shri 5, V. Rama-
swamy): (a) Yes, Sir.

(b) 25 per cent.

(c) From 1-1-1964,

(d) Monetary wvalue of the conces-

sion is estimated at approximately
Rs. 7 lakhs per annum.
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Shri S. V. Ramaswamy: We have
no information. It must be address-
ed to the Ministry of International
Trade.
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Mr, Speaker: Whether there has
been any excess in the carriage of
freight due to this concession?

Shri S. V. Ramaswamy: It is too

early to say.

Shri A. P, Sharma: Why has the
Railways incurred a loss of Rs 7
lakhs? What is the reason for intro-
ducing this reduction in the rate?

Shri S. V. Ramaswamy: This cannot
be treated as a loss. By showing
concession, we may get additional
traffic which would not have come
otherwise,
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Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Centre have given any
advice to State Governments for dis-
tribution of sugar;

(b) whether serious cases of mal-
administration and profiteering dur-
ing the last four months have come
to the notice of the Central Govern-
ment; and

(c) if so, the action taken in the
matter?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) Yes, Sir.

(b) No, Sir.

(c¢) Does not arise.

Shri Harish Chandra Mathur: May
I know what interest the Govern-
ment have taken in the matter of
distribution, and whether they have
been able to identify the loop-
holes, and what steps have been
taken to plug these loopholes?

The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): We have issued general
instructions to the State Governments
how the distribution has to be effected.
Of course, the details are for the con-
sideration of the State Governments.
We have asked them to fix the whole-
sale prices on the basis of the ex-
factory price plus transport charges.
We have also asked them to intro-
duce a system of distribution through
fair price shops, to arrange for sur-
prise checks, to give adequate repre-
sentation to co-operative societies,
both at the wholesale and retail
stages. We have also asked them to
link the retailers and bulk consumers,
ask the sugar dealers to display the
prices of sugar. All these instructions
have been issued to the various State
Governments.

Shri Harish Chandra Mathur: Is the
Minister aware that sugar is available
in the market at two different rates,
one what ig called the controlled rate
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and the other the free market or black
market rate, ranging from Rs, 2 a
kilo in Bombay to Rs, 4 a kilo in
Rajasthan? What is the quantity of
sugar which is there in the free
market, from where does it come and
are Government reconciled to it?

Shri A. M. Thomas: This question
was answered by me on a previous
occasion too. In fact, the major por-
tion of the sugar that we release goes
to the consumers direct, but then a
small portion, in fact, escapes into the
black market. That is bound to be
because when there is distribution on
the strength of the identity cards, for
example, persons who do not really
require may also get the sugar and
then pass it on to other consumers be-
cause there is a general shortage. In
fact, apart from that, I may assure
the hon. House that the reports that
we have obtained from the various
statements indicate that about 80 per
cent of the sugar is distributed
through proper channels, and it goes
to the consumer direct. With regard
to the other 20 per cent, it cannot be
helped, and with all the care that is
being taken, all these loopholes
cannot be plugged.

Shri Harish Chandra Mathur: Does
the hon. Minister agree that sugar .is
selling at Rs. 2 to Rs. 4 a kilo, and do
they reconcile themselves to it?

Shri A. M. Thomas: It is not to that
extent. In fact, we have got reports
that it is sold at Rs. 2 but not at
Rs. 4.

Mr. Speaker: If the hon. Member
had not repeated it, in silence there
might have been agreement. Now he
has contradicted it.

Shri Harish Chandra Mathur: I do
not want to be under any misunder-
standing.

Shri R. G. Dubey: In order to
measure the success of the distribu-
tion machinery, have Government
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tried to ascertain the price levels pre-
vailing in a particular area in the fair
price shops as against the free
market prices?

Shri A. M. Thomas; We have got
some reports. For example, m Mysore
what you call the free market prices
and controlled prices are more or less
the same. In Gujarat, for example,
where the supply of sugar in relation
to their requirements is quite satis-
factory, there is not so much of black-
marketing, but in some States where
real shortage is felt, there is dds-
parity. We have got reports about
that, and we are trying to see that
the distribution machinery is streng-
thened.

t fasm wE: wE EEY Y A
w1 fa F7qae # a9g § &% Aredfer
ar 1 & qe =g § v e
N g T § f& gwrd mieds ¥
T AEEd F A ¥ wE
g ¥ & & I ) FBF q@e
# fagarr & ST IgH R FT oA
T T3 gT@ gAr

=t v fag : ¥ WA S A
fezma ¥ 98 5 FEM F H ITHT
Tq e &Y F1% T § &Y 98 g
R FIEH qAfed® T A1
g m 7F T aifF IEF amfew
qQ St &Y ST % )

=t ®q< fag : 7§ #e € 7 cod
JTEHFR T g9 & |

N fag: o8 am AT "
sgfFmiraaEgm @i g

Shrimati Savitri Nigam: May I
know whether Government is aware
that because of its lukewarm or vague
policy and instructions, some of the
co-operative societies and co-opera-
tive whole sale stores in various
States have been given up to 50 per
cent of the sugar quota for distribu-
tion, while others have been given
only six per cent or less than that?
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Shri A, M, Thomas: It is for the
State Governments to decide that
We had issued instructions that
wherever possible, co-operatives
should be encouraged and preferred.
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Shri A, M. Thomas: I do not know;
if any specific case is brought to my-
notice, I shall enquire into it.

Shri Bishwanath Roy: In view of the
difficulties in the availability of sugar
to the public, may I know whether
Government considers State trading to
be undertaken in sugar?

Shri Swaran Singh: Sugar distri-
bution is very much controlled:
various distribution centres are also
vigilantly controlled; in several States
it is issued in certain quantities on
ration cards and there is very little
scope for trading in sugar; it is a
question of distribution of this rare
commodity rather than trading.
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Shri Sham Lal Saraf: May I know
‘whether Delhi has its own quota and
if so what distribution agency is here
and what portion of that sugar is
being distributed by co-operative
agencies in the Delhi area?

Shri A. M. Thomas: Delhi's quota is
6500 tons per month and wherever
possible we have adopted the co-
operative sector for distribution. We
have also opened so many retail shops
~for sugar and I do not think there is
any difficulty for sugar in Delhi.
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Shri Tyagi: May I know if the total
sugar production in a factory is taken
over by Government for sale or some
margin is left with the factory for
free sale in the free market?

Shri Swaran Singh: At the moment,
no sugar is left with the factory-
owners for free distribution because
it was considered that it will create
chaos in the market if two prices—
one, the controlled price and the
other the so-called free markel price—

are allowed to remain.. (Inter-
ruption).
Shri Hari Vishnu Kamath: You

may permit an early debate on this
matter.

Shri Gauri Shankar Kakkar: May I
know if there is any proposal with
the Government to make a universal
rule for the distribution of sugar in
the rural and wurban areas, since
generally in the rural areag no cards
are issued? I want to know whether
the Government have any idea of
making a universal procedure and
rule for distribution of sugar in the
rural and urban areas,

Shri Swaran Singh: I would prefer
to leave that to the State Govern-
ments who are more familiar with
this problem. It is for them to think
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as to what is the most equitable way
of distributing a commodity which is
in short supply.
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Mr. Speaker: Next question.
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Will the Minister of Food and Agri-
culture be pleased to state:
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(a) whether India’s request for the
extension of time limit for the import
of foodgrains under P.L. 480 agree-
ment has been accepted by the U.S.
Government;

(b) if so, the period by which the
import is to be completed under the
agreement; and

(c) the quantity and value of food-
grains so far imported under the P.L.
480 agreement?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) and (b). At the
time of the review in May, 1963, of
the working of the P.L. 480 Agree-
ment of May, 1960, the Government
of the United States were requested
to agree to an extension of the period
of the Agreement for one year, be-
yond June 1964 when the Agreement
expires, to enable shipments of wheat
to be completed. The decision of
the Government of the United States
is expected within the next few
months.

(c) A statement is placed on the
Table of the House. [Placed in Lib-
rary. See No. LT-2315/84].

Shri Wardor: May I know whether
this extension of time for the import
of PL. 480 grains will in any way
affect the foodgrain situation in the
country?

The Minister of Food and Agricul-
ture (Shri Swaran Singh): It will
definitely be of great help, because
more imported wheat will be avail-
able for distribution particularly
during the current year, when there
are reports that wheat crop has been
damaged in certain States in north
India.

Shri Warior: May I know whether
the Government, according to this
agreement, is paying more price for
the United States grain than the
market price prevailing in India and
if so, what will be the aggregate
amount of difference?
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